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wate 11] aoe, Anan, feria 10 sett 2023—dhy 20, wh 1944 

aera ht fast 

Fae, ead waa, Wrest 

ae, fear 10 saat 2023 

PAP UH VT 3-35/2017/1/0rT (75) : ACIVAY Ale Va Har HL HPViATH, 2017 (2017 

wr 19) ST aRT 1 HY 3G NT (1) & aed Gad wieal wr Waly aXe FV, Usd WGN, FH 

Ha o Gqe ed ev fe tan ata sealed A Hraeae %, uve Hf Aakel & sree Wy, 

Race, sa faa hr waar wa WH V-3-35/2017/1/0td (63) Teale 07.12.2018 

a ik ait farafetaa deter axdt 3, wear:- 

Sea HRT A, Haat F 

(i) wate 102 & aaa, area (3) Hr uate & cara w, fafa uae a 

Wiaeattea fra sre, wen: - 

"Sete hs aAa ston sis aN sien srs, ured Hs HR vy He aed ore, we 

3k Uae, Qe HK aoe, TE Fr ogi ak Saigo heH- [sar FT ae a 

Tae)"; 
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22 ayes usa, fear 10 wat 2023 

(i) aie 102m 3k acaah vfaat & owe freafata wae HR ufaal at 

3a: Carita fear sre, wer :- 

  (1) (2) (3) 
"40297 2302,2309 Faeor afeet atat &r agi, dai ar a, 

asl ale Ata”! 

  

        
  

2. Ue WRIA 01 aAcatt, 2023 Ht wget FF Are sesh 

Fee & UIT BA A aM SCM, 
am. Ut. strarera, svafaa. 

dare, feat 10 wTaRt 2023 

WH. Uh U-3-35-2017-1-3.— ana Gass H arqase 348 H UTS (3) & aqa 4, ga saa 

at afirepatt we. Wh U-3-35-2017-1-aa (75), fet 10 wTaRt 2023 FT afte stare TT 

wren @ wae weliera frat sre z. 

Reyer H UAT H AA S Te SMAAK, 
amt, Ut. sitareaa, svataa. 

Bhopal, the 10th January 2023 

No. F A 3-35/2017/1/V (75) : In exercise of the powers conferred by sub-sections (1) of 
section 11 of the Madhya Pradesh Goods and Services Tax Act, 2017 (19 of 2017), the State 

Government, beiny satisfied that it is necessary in the public interest so to do, on the 

recommendations of the Council, hereby makes the following further amendments in this 

Department’s notification No. F A-3-35/2017/1/V(63)- 2017 dt 30.06.2017, namely :- 

In the said notification, in the Schedule, - 

Gi) against serial number 102, in column (3), for the entry, the following entry shall 

be substituted, namely: - 

“Aquatic feed including shrimp feed and prawn feed, poultry feed & cattle 

feed, including grass, hay & straw, supplement & additives, wheat bran & de- 

oiled cake [other than rice bran]; 

(ii) after serial number 102B and the entries relating thereto, following S. No. and 

entries shall be inserted, namely: - 

  

  

    

Q) @) G3) ; 
“102C 2302, 2309 Husk of pulses including Chilka, Concentrates 

including chuni or churi, Khanda”’:   
  

This notification shall be deemed to have come into force with effect from the 

date 1* day of January, 2023. 

Iv
 

By order and in the name of the Governor of Madhya Pradesh, 

R. P. SHRIVASTAVA, Dy. Secy. 

  
rian, Wash AE a aa a, Gere BR MS AT ARs, ATA Hla aM werufra— 2023


